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.ENTRAI... ADMINTSTRAT:IVE TRIBUNAL. 	PR:INCIPAL. BENCH 

CA 	. 28/2003 

New Delhi, this the Bth day of May. 2003 

Honhl.e Sh. Shanker Ra..i. Member (1) 

Kanha:i.va Lal Aqc.iarwal. 
S/oi.ate Sh. Ram Prasad A<arwal. 
R/o 27/6.. Thelaghar,  . Pathwari 

Rel.ariganj. Agra 
presently working as IJDC in the office of 
Asstt. Garissori Engineer • E/M TI R&1), Agra Cantt.. 

Applicant 

(By Advocate Sh. 

V F R S U S 
Union of India through 
.1.. The Scrtary to the Govt.. of India 

Ministry of Defenc .,, New Delhi.., 

2. Enqineer-in-Chief. E-in-Cs Branch 
Army Headq'.iarters. New Delhi.,, 

Chief Enqineer, HC Central. Command 
I...i.ckncsw, 02.. 

4,. Garrison Engineer (East) 
Agra Cantt.. 

Respondents 

Applicant who is to superannuate on 31-7-2003 

made a claim for medical reimbursement amounting to 

Ps,. 69.5..7-  which has been considered and by order dated 
4  

1.4-2-2003 respondents have processed the case but the 

same is yt to he tinalised.. 

Ends of 'iustice would be duly met, if the 

present CA is disposed of with directions to the 

respondents to finai.ise the claim of the applicant for 

medical reImbursement including interest as admissible 

under the rules within a period of one month from the 

date of receipt of a copy of this order.. 	Ordered 

accordingly., 

. at a copy of this ordr along with the 

copy of CA he sent to the respondents.. 

(sHANKCR RAJU) 
IVIEIV1BER (3) 

/vnd/ 


